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Promotion Chances of SC/ST In
Guntakal Divisioy,

1361. SHRI P. RAJAGOPAL NAl
DU: Will the Minister of RAILWAYS
be pleaseq to state:

(a) whether it is a fact that some
officials belonging to Scheduled Castes
and Tribes or officers from reserved
quota have lost chances of promotion
because of the merger of Guntakal
Division with South Central Railway
in October, 1977; and

{b) if so, the number of persons
wh‘lost their promotion prospects?

THE MINISTER OF STATH IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (@) and (b), To
avoid stafl being atfecteq consequent
on the merger of Guntakal Division
with the South Central Railway, an
opportunity was given to ‘he Railway
servants concerned to oxercise an
option for remaining on the Southern
Railway ur on the South Ceniral Rail-
way. No representalion has been
received from any Gazetted officer or
non-gazetted staff hbelonging to Sche-
duled Castes/Scheduled Tribes working
on the South Central Railway of
having lost ihe chances of promotion
due to merger of Guntakal Division
with the South Central Railway.

Nadikudi-Bibinagar Railway Line

1362. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of RAILWAYS
be pleased o state;

(a) whether the work of Nadikndi-
Bibinagar railway line is peing done;

(h) if so, the amount spent s¢ far;

{¢) the amount gallotted thig year;
and

{(d) the time it will take to com-
plete the work?

THE MINISTER OF STATHE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Work on the
Bibinagar-Nalgonda section which
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constitules the first phase of the Nadi- -
kudi-Bibinagar railway Iine project is
in progress,

{b) About Rs. 2 crores.

(¢) Rs. ] crore.

(d) No target date has been fixed
for completion of the entire project so-
far, and it would depend upun the
availability of funds from jear to
year.

Final decision for location ot fertilizer
plant in Maharashira

1363, SHRI D. D. DESAIL: Will the
Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased
to state:

(a) whether a final decision has
been taken for location of the propos-
ed fertiliser plant in Maharashtra
based on Bombay High gas, and

() if so, whal wag the report of
the experts committee jn this regard
and if the Government hag differed
from the experts recommendations
thereof?

THE MINISTER OF PETRCLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA). fa’
and (b). A Task Force of the Natlon-
al Committee on Environmental Plan-
ning and Coordination (NCEPC)
under the Chairmanship of Dr. A. K.
Ganguli, Director, Chemical Group
BARC, Tromhay was constituted by
the Department of Science and Tech-
nologly to examine the environmenial
impact of the propsoed large sized
fertilizer plant based on gas from
Bombay High on different possible
locations with a view to selecting a
suitable location. The Task Force subs-
mitled its report in middle of April,
1978 recommending Tarapur for the
location of the project. Since, how.
ever, the Government of Maharishtia
dig not favour Tarapur as n lucation,
the Task Force was requested to again
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examine the environmental impac! on
certain other locations south of Bomn-
bay suggested by the Government of
Maharashtra.

The Government of Maharashtra
suggested the following five s'tes viz:

1. Thal-Vaishet
2. Usar-Kune
3. Sogaon

4. Vadavali

5. Divi-Parangi

The Task Force submittied their second
report on 31-5-1978 and ruled out Usar,
Sogaon, Vadavali and Divi-Parangi as
unsuitable for locating the fertilizer
projects. The Task Forfce once again
recommended Tarapur as a suitable
location in preference to Mandwa and
Thal-Vaishet.

After a careful consideration of the
second reporl of the Task Force, the
Government of Maharashtra have cate
gorically recommended that the ferti-
lizer projects should be located at
Thal-Vaishet.

Government will 1{ake a decision
soon about the location of the project
in the light of the recommendations
made by the Task Force and the views
of the Maharashiry State Gopernment.

Complaints regarding enirles of un-
authorised persons into reserved
coaches

1364. SHR] D. D. DESAI: Will the
Minister of RAILWAYS he pleased to
state:

{a) whether sleeper coach passen-
gers have complained about unautho-
rised entry of unreserved passengers
and railway employees in these
coaches even during night journeys;

{b) whether it is a fact that con-
ductors in these coaches do not often
attend to their duties resulting in
inconvenience to passengers; and

(c) what steps have the Railways
takey; to ensure presence of conduc-
tors in the gleeper coaches particularly

JULY 85, 1078

Written Answers 444

at night and prevent entry of unau-.
thorised persons including railway

employees?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Cases of cum-
muters entering sleeper coaches groungd
metropolitan gities and important sta-
tions, have come to the notice of the
Railway Administration,

(b) and (c). Staff manning sleeper
coaches have instructions {0 ensure
that unauthorised passengers do rot
enter the sleeper coaches. Al tjmes,
however, it becomes difficult to g%trol
such passengers. Surprise checks ara
conducted and unauthorised passengers
travelling in these coaches are dealt
with as per rules. Cases of delil-erate
negligence on the part of staff manning
sleeper coaches are viewed seriously
angd appropriale aclion {aken against
them.
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